Assent to Bills

SECRETARY-GENERAL: Sir, I lay on the Table the following eight Bills passed by the
Houses of Parliament during the Fifteenth Session of Seventeenth Lok Sabha and
assented to by the President since a report was last made to the House on the 2™
February, 2024:-

I The Water (Prevention and Control of Pollution) Amendment Bill, 2024

II The Constitution (Scheduled Castes and Scheduled Tribes) Orders (Amendment)
Bill, 2024

III The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2024
IV The Finance Bill, 2024

V The Appropriation (Vote on Account) Bill, 2024

VI The Appropriation Bill, 2024

VII The Jammu and Kashmir Appropriation Bill, 2024

VIII The Jammu and Kashmir Appropriation (No.2) Bill, 2024

I also lay on the Table copies, duly authenticated by the Secretary-General, Rajya
Sabha of the following four Bills passed by the Houses of Parliament and assented
to by the President:-

I The Public Examinations (Prevention of Unfair Means) Bill, 2024
II The Jammu and Kashmir Local Bodies Laws (Amendment) Bill, 2024

III The Constitution (Jammu and Kashmir) Scheduled Tribes Order (Amendment)
Bill, 2024

IV The Constitution (Jammu and Kashmir) Scheduled Castes Order (Amendment)
Bill, 2024

? (aaYr)



A 37eeT 2 Aoy g1 § AfHsd &1 uRay giF1 8, safelw agi e & |
? (aaYm™)

HHHRT el : 99T Y hrfarg! sl YehaR feATeh 28 S, 2024 &t UTd: 11 St deh & forg
T & St 8 |

12.45 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Friday, June 28, 2024/Ashadha 7, 1946 (Saka).



